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3.. Jammu and Kashmir Jammu and Kashmir
4. Kerals Karnataka
s. Madhya Pradesh Kerala
6. Orissa Madbya Pradesh
9. West Bengal Orissa
8. Delhi Punjab
Rajasthan
Tamil Nadu
Uttar Pradesh
Delbi.

Import of Edible Oils

3606. SHRISKARIAH THOMAS :
SHRIV.S.VHAYARAGHAVAN :

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the names of major edible oils being
imported and the quantity of each oi ;

(b) the reasous for such import ; and

(c) the steps being taken to obviate

imports ?

THE DEPUTY MINISTER INTHE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) The following oils have been im-
ported by State Trading Corporation during
the period from April, 1983 to February,
19384 :

Type of 0l

Quantity in

Lakh Tonncs
Soyabcaa oil 4.51
Rapesced oil 1.45
RBD Palm oil 1.82
RBD Palmolein 3.28
Feutr..lised palm oil 0.77

11.83 lakh
tonnes

(b) The production of edible oils in the
country is not sufficient to meet the demand
in full. The gap between indigenous produc-
tion and demand is being met through
imports to the extent possible.

(c) Concerted cfforts are being made to
attain self sufficiency in vegetable oils in the
country. However, in spite of these cfforts
it has not yet been possible to achieve scif-
sufficiency in edible oils as with the
growth in production the demand for oils is
also increasing. Apart from the schemes
under implementation by varjous State
Governmenis, the Central Government are
waking following measures fo increase oil-
seeds production :—

(1) Intensive programmeo for development
of oilseeds in oilseed producing States.
The scheme aims at demonstration on
farmer’s ficlds, stsengthening of seed
production and distribution arrange-
meat, ¢xpansion of plant protection
measures, exiension of irrigated area
etc.

(2) Launching of special projects on pro-
duction of groundnut in Saurashira
region of Gujarat and soyabean in

Madhya Pradesh.
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(3) Better incentive to producers through
fixation of minimum support prices.

(4) Intensification of research efforts for
increasing the productivity of oilseeds.

(5)- Increase in ares under non-traditional
oilseeds crop like soyabean and sun-
flower and exploitation of oilsecds of
tree and forest origin, rice bran etc.

(6) Appropriate oil usage policy by the
Vanaspati industry to encourage grea-
ter use of non-traditional oils.

Import of Edible Olls

3607. SHRIB.V. DESAI :
SHRI M.V. CHANDRASHE-
KHARA MURTHY :

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that Union Govern-
ment have decided o import 1.5 lakh tonnes
of edible oils every month ;

(b) if so, whether, inspite of the import
of edible oils, the prices of edible oils in the
country have beea increasing faster than
before ;

(c) if so, the main reasons for increase in
prices and whether Government have not
been able to control the rise in prices even
after importing edible oils ; and

(d) theother steps Government propose
to take to check the rise in prices of edible
oils ?

THE DEPUTY MINISTER IN THE
DEPARTMET OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) The import of edible oils is
not made on a monthly basis. Itis deter-
mined periodically on the basis of demand
l}nd production in the country, price trends
in the national and international markets,

availability of foreign exchange and such
other factors.

(b) and (c). Of late the wholesale price
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index of edible oils is showing a softening
trend.

(d) A number of ‘steps  have been taken
by Government which include :

(i) continning import of edible oils to
supplement the domestic availability
and release of larger quantities of
imported oils for the public distribu-
tion system and to the vanaspati
manufacturers ; .

(ii) extension of the small packs scheme
to a number of cities all over the
country ; ’

(iii) increasing the production of oilseeds
and tapping non-traditional sources
of oils to the extent possible so as to
reduce the gap between the demand
and supply of edible oils ;

(iv) enforcing effectively various provi-
sions of the Fssential Commodities
Act, Stocks Control Orders and simi-
lar legislations by the State Govern-
ments{Union Territories.

Incressing Soyabean Production

3608. SHRI PRATAP BHANU
SHARMA : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the production of soyabean
has increased in Madhya Pradesh during the
last Kharif season ;

" (b) if so, the details thereof ; and

(¢) district-wise preduction figures and
area under cultivation during last three
years ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b),
The estimates for production of soyabean
during 1983-84 have not yet become availa-
ble. However, the production of soyabean
in Madhya Pradesh has increased to a level
of 3.59 lakh tonnes in 1982-83 as against
2.40 lakh tonnes during 1979-80.

{c) The information is being collected





